
3963 Commission on [ COUNCIL ] Indian Literature        39641 
 

1950, 1951 and 1952 is placed on the Table of 
the House. [See Appendix IV, Annexure No. 
144.] 

(c) As far as possible, damp-proof and well-
ventilated godowns are selected for storage of 
foodgrains. Technical organisations have been 
set up by the Central and most of the State 
Governments and disinfestation measures 
including fumigation are adopted to prevent 
deterioration. The smallness of the losses in 
storage is due to the said measures having been | 
adopted. 

J 
LEAVE OF ABSENCE TO SHRI 

SARDAR SINGH 
MR. CHAIRMAN:  I have received a ' letter 

from Shri Sardar Singh: — 

"I wish to apply for permission of the 
Council under article 101(4) of the 
Constitution for remaining absent from the 
meetings of the ' second part of the current 
session of the Council commencing from 25th 
March as I am abroad for reasons of health 
and shall not be able to return before this 
session ends." 

Is it the pleasure of the Council that 
permission be granted to Shri Sardar Singh? 

(No hon. Member dissented.) 
Permission    to    remain    absent    is granted. 

RESOLUTION     RE     APPOINTMENT 
OF   A   COMMISSION   TO   ENQUIRE 
INTO   THE   PRESENT   CONDITION 

OF INDIAN LITERATURE 

MR. CHAIRMAN: We go back to the 
discussion of the fResolution moved 
by Shri Rama Rao on the 26th Febru 
ary 1953. Maulana M. Faruqi to 
continue his speech. 
. -------------.------------------ . --------------.— 

t For text of Resolution, vide cols. 1286-1380 of 
the Debate, dated 26th February. 1953. 

MAULANA M. FARUQI    (Uttar Pradesh) : 
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[For English translation, see Appen-
dix IV, Annexure No. 145.] 
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SHRIMATI SAVITRY NIGAM  (Uttar 
Pradesh): 
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SHRI K. D. MALAVIYA:

SHRIMATI  SAVITRY   NIGAM: 
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( exploitation 
classics ) 

[For English translation, see Appen-
dix IV, Annexure No. 146.] 

SHRI C.  G.  MISRA  (Madhya    Pra-
desh) : 
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[Shri C. G. Misra.] 

(dead language) 
Sanskrit may be 

a dead language for them; but 
they are also dead for the 
Sanskrit  language).       ^ffr 

dead    language 

(spiritualism 

tualism) 

spiritual- 

(spiritualism) 
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[For English translation, see Appendix IV, 
Annexure No. 147.] 

SHRI H. P. SAKSENA (Uttar Pradesh): Mr. 
Chairman I rise to support wholeheartedly the 
Resolution placed before us on the 26th 
February last by my honourable and dear 
friend Shri K. Rama Rao. 

(MR. DEPUTY CHAIRMAN in the Chair.) 

When this Resolution was discussed last, I 
found myself in the happy company of such 
eminent and literary giants as Shri Benarsi 
Das Chaturvedi, Shri Ramdhari Singh Dinkar 
and last but in no way the least, Shri Kaka 
Kalelkar. All of them, while supporting the 
Resolution, expressed their disagreement with 
the idea of literary men seeking any sort of 
monetary assistance from the Government, 
and with that view of the problem I was and I 
am in entire agreement. To my 

I  mind, a man of literature, or for thai I   matter, 
a lover of literature, when he !   seeks  money  

for  the  product   of  his brain,  that  production  
itself  becomes of  a  lower  degree.    The  

pleasure  of brain work, the study of literature, 
lies in the work itself. It is incapable of being  
converted into coins. Ved Vyas never   asked   

for   any  money  for   his great work.    Valmiki 
wrote wrTat  he thought his duty to write. No 

literary man has ever asked for money as the I   
price of his production. My hon. friend Shri 

Rama Rao who is unfortunately not here at this 
time travelled all the way from Vikramaditya to 

Bhoj, from Macaulay to Jefferson, from 
Roosevelt i   to   Gen.   Franco,   from   

Confucius   to Firdausi   and all that.    But what 
he concluded  from  his  long  and  varied I   
journey was that men of literature of I   the 

present day should be assisted by Government.    
With this aspect of the Resolution, I beg to 

submit, I am not in agreement. Of course, he 
offered a very distasteful suggestion, he made a 
very disdainful remark—that Sanskrit !   was a 
dead language. But to that remark,   my   hon.   
friend   over   there— Shri Misra has given a 

suitable reply and therefore I will not touch it. 
Sir, my hon. friend Moulana Faruqi, who too is 
not here, spoke of Barni—a very learned  man 

who wrote  much  about India  and  its  old  and  
ancient  glory. I   Had Moulana Faruqi been 
here I would !   have  reminded   him   that   

India   was glorious not only in literature, but 
also in   spiritualism.    There   was   a   very 

famous   and   noble   gentleman   known by  the  
name  of  Moulana  Rumi   who spoke about 

Banaras: 

 

He had adopted Banaras as his residence and 
he said that he would not even think of leaving 
Banaras and taking his abode elsewhere, 
because Banaras was the centre of pilgrimage 
for the entire world and for the entire 
humanity; and he looked upon each and every 
Brahmin—by Brahmin he certainly meant 
intellectual people men of god-like habits, 
manly people,— 
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[Shri H. P. Saksena.] he   considered   

everyone   of   them   as descended from  Ram  
and Laksb.mau. 

So, that shows the greatness in which India 
was held during those days, but then, Sir, 
comparing it to our present day condition, we 
are not to go and get satisfied by our ancient 
glories. We have to recover that lost treasure 
and we have to rebuild India in conformity 
with the present day requirements. 

Sir. talking of old literature, can any 
country produce a work equivalent to our 
Panch Tantra in Ave parts in. which the entire 
realm of politics is discussed as a dialogue 
between animals. I invite you, Sir, to imagine 
the idea behind the way of teaching politics to 
the common people. What a new and novel 
way of doing it! Then, Sir, we have 
Hitopadesha, a masterpiece. 

In this Resolution, Government is 
requested to appoint, a Commission. I have 
got such a bitter taste of these Commissions 
and Committees that I do not at all believe 
whether this Commission that is 
contemplated to be appointed would do any 
good for the cause that my hon. friend Mr. 
Rama Rao advocates. 

If there be one individual at the helm of 
affairs in the person of the Education Minister 
or the Deputy Education Minister who has got 
any idea of • literature, any love for literature, 
who wants this country to be great so far as 
literature is concerned, the men of literature—
in that case will not have to seek the assistance 
of the Government and will not have to make a 
request to the Government to appoint a 
Commission, but the Government spokesmen 
will come themselves to those literary men in 
order to seek their assistance in rehabilitatin?; 
and re-stabilising our literature. This is how I 
look at the problem and I hope and pray that 
the present Ministers in charge of Education 
will think more of India than of Asia. After all, 
India is to be rehabilitated first before we think   
of   Asian   countries   and   Arab 

League and cultures of other countries 
surrounding India. 

Sir, one great subject that should engage 
our constant attention is the care of our 
morals. We should not lose sight of the moral 
standard of the common man. If our morals 
are raised, everything will be good but if we 
go down and down in our morals as we are 
unfortunately at present, I do not see a bright 
future for the country. If Government begins 
to give monetary assistance to literary men for 
producing good literature, I am afraid there 
will be a blackmarket established in that field 
also and literary men will, instead of 
producing good literature, compete and adopt 
all sorts of undesirable methods to get their 
books or other productions accepted by the 
Government. And this is happening in the 
matter of text books of schools even today. 
Being a humble author, a poet and a 
journalist, I see what privations those who 
depend for their livelihood upon their own 
brain work have to undergo. There are 
occasions for men of literature, poets, authors 
and journalists, when they have to depend 
upon the charity of friends for their daily 
living but all that is immeasurable joy 
compared to loss of dignity that one has to 
suffer when one seeks monetary assistance. 
Tulsi Das was a poor poet and yet under very 
adverse circumstances during the time when 
India had lost its sovereignty, he composed an 
immortal poem which is the pride of India 
even today. 

This Resolution, Sir, will, in my opinion, 
bring some awakening to the responsible 
Government. It will open their eyes to see in 
what deplorable manner they are neglecting one 
of their most important duties. If it serves even 
that little purpose, I shall be satisfied. Sir, good 
literature carv not be had for the asking. The 
least that the Government can do is to seek out 
men who are fond of literature; I they will not 
come to them of their I own accord—they will 
have to be sought after and, in that way, all the 
country over, they have got to select and  pick   
up  men   who   are   fond   of 
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literature, literature of all languages in 
■which this country abounds. There are 
literary giants even today but they do not 
apply for assistance. 

With these remarks, Sir, I suppori the 
Resolution. 

SHRI T. R. DEOGIRIKAR (Bombay): Sir, 
though I appreciate very much the spirit of 
the Resolution, I have serious doubts about 
its implementation. I should like to know 
from the Mover of the Resolution whether he 
wants more literature to be produced or 
whether he wants the Government to help the 
authors who produce literature. If 
encyclopaedias are to be compiled 
Government aid is necessary. If big works 
under joint authorships, are undertaken, 
Government must come forward to help 
them. 

SHRI RAMA RAO (Madras): I did not 
exclude encyclopaedias. 

SHRI T. R. DEOGIRIKAR: If, on the other 
hand, we want to help the authors, we must 
define authors and books also. John Ruskin in 
"Sesame and Lillies" has classified books into 
three kinds. He says there are the books of the 
hour, there are the books of the day and there 
are the books for all times. Books of the hour 
are sold before ten o'clock in the morning and 
I do not think the Mover of the Resolution has 
that class of books before him. Then we come 
to ihe second category, books of the day. 
These books are in abundance in our country 
at all places and in all languages. Many of 
these books die before the death of the 
authors. The baser elements in mankind are 
enkindled by some of the authors in these 
books and they deserve an early death. This 
class of writer has got commercial tendency in 
him and he knows his job very well. Now, we 
come to the third category, books for all 
times, that is a permanent literature. Authors 
in this category have got something to give to 
the people, They want to tell us what is Satya, 
what is Siva and what is Sundara. In our 
excitement of daily life we forget the basic 
principles of life itself and run adrift. These 
sages of learning try to bring us to our own, 

give moral tone to our life and try to mould 
our cnaracter. But it is going to be very 
difficult to find out this class of authors. They 
are the worshippers of the Goddess of Learnr-
ing and not the Goddess of Wealth. 'Sri' and 
'Saraswati' that is, 'wealth' and 'learning' have 
got naturally different abodes. A man of 
learning is proud and would rather die in 
poverty than go to   any     person     for   
help. 

 
"Which self-respecting man will say, 'Give 
me for this accursed belly'". This is the 
attitude of this class of writers. They do not 
care for the patronage  of  kings. 

 
"Oh, King, if you have no regard for me, the 
less I have for you. Here I go." That is the 
philosophy of these authors. They are 
inwardly happy with their light and learning. 
They are outspoken, they are careless and they 
are fearless. The author would never -go after 
Lakshmi whom he considers as fickle. Though 
thesa sages of learning are not after wealth it 
is our duty to supply them with wealth. But 
the main difficulty is the problem of finding 
such authors. Dante wrote 'Divine Comedy' 
vith the blood of his life, says Carlyle. There 
are very few fortunate authors who have 
achieved both Sri and Kirti during their 
lifetime. Many such authors achieve success 
after their death. But if we are fortunate to 
know them it is the duty not only of the 
Government but of the society as well to go 
towards them and help them. 

The suggestion made in the Resolution of 
appointing an Enquiry Committee seems to 
me futile. Do the Government not know what 
is needed in the country? Is an Enquiry 
Committee necessary for this purpose? Also 
the matters suggested in the Resolution for  
enquiry  are  not clear.    Take the 
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first item for instance. Is it intended that an 
author should not only write books but 
publish them and sell them? What does the 
poor author know about publication and sale 
of books? Is he lo open a book-shop and also 
a publication department? Is he to undertake 
this publication business of which he knows 
practically nothing. If you want to kill a 
budding author it is better to make him a 
publisher and a salesman too. Unless you have 
a variety of books and a large capital you can-
not have a publication department, much less 
a book-shop. I know many renowned authors 
wno are exploited by the publishers. But if an 
author gets 10 to 15 per cent, royalty on the 
cost price of the books he must be considered 
very fortunate. About 40 per cent, of the total 
cost is taken up in printing, in paper, in 
binding and in get up. No bookseller will 
touch a book of general interest unless he is 
given 20 to 25 per cent, commission, and the 
remaining 20 to 25 Der cent. is left to 
publisher who runs a risk of taking over the 
publication of the book and who has got to 
wait for a number of years for the sale of it. 
Let us therefore not helD the author with the 
object of enabling him to publish and sell his 
books. 

Then there is another item No. 8 wherein it 
is stated "Nationalisation of production of text 
books from the lowest to the highest classes of 
schools, colleges and universities". The object 
is a most laudable one. But I am doubtful 
whether it will be successful. It is after all for 
the State Governments to standardise text-
books. The Bombay Government for instance 
has got standard text-books for The primary 
schools but they have not taken on hand other 
text-books on other sulv jects. For instance 
there are no textbooks for arithmetic, history, 
geography and the other subjects. I personally 
think that it is not possible for the 
Government to do so. Apart from the business 
side they have very few Presses at their 
command and it will be difficult for them to 
have standard text-books   unless   they   
invest   large 

I amounts in the printing business. Before 
standardising text-books we must ask ourselves 
whether we have got a. standard language. It is 
said that 1 language changes every ten miles. So 
are we going to standardise language? I Then 
there is another problem. The I capacity of the 
urban boys and the. rural boys is different. So all 
these | factors will have to be taken into con-' 
sideration before laying down certain, 
programmes for action. I put a simple question. 
We have not been able ti> nationalise our dress 
and every now and then we are told 'nationalise 
this, nationalise that'. It is very difficult to adopt 
simple things. We may be able to pass Hindu 
Code Bills ten times but it will not be possible 
for us to nationalise our dress. So before 
accepting, item No. 8 we will have to give con-
sideration to these factors. I would* request the 
mover of the Resolution; not to press it to vote 
because I consider it humiliating to place these-
things before the Government. It is their  duty  
and  they  must  do  it. 

AN HON. MEMBER:  They won't do:. 

SHRI T. R. DEOGIRIKAR: It is not our 
fault. What else can we do? 

I would request the Government to» take all 
the suggestions into consideration, suggestions 
made on the floor of the House on tire 
previous two day» and the suggestions that are 
being; made today. I should like to offer few 
suggestions on the subject. Financial aid given 
at the commencement of work enslaves the 
author. But if it is given after the completion 
of the work it ennobles him who takes and 
him. who gives. Therefore I am going to 
suggest that our Government should give ten 
prizes of Rs. 10,000 each. Other nations have 
adopted it. These prizes should be given not 
for individual works but for general authorship 
and on subjects such as philosophy,, literature, 
scientific research, politics, economics, 
medical research, history, sociology, and 
agricultural and technical research. Rs. 10,000 
will appear to be a very big sum but just 
consider the' winners of cross-word  puzzle    
prizes^ 
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They are given one lakh of rupees and Rs. 
50,000. Those who have become successful 
in these crossword puzzles have become 
brainy fellows in this land of ours and 
nobody is paying any attention to them. 
Therefore I say that ten prizes of Rs. 10,000 
each are not very prohibitive. This suggestion 
should at once be taken up by Government. 

Then there is another suggestion. 
Government should purchase at least 100 
copies each of the selected books in all 
languages and should present them to 
libraries, to universities and colleges. That 
will greatly help the dying authors. My third 
suggestion is this. If a foreigner comes lo this 
country and if he asks us: "where is your 
national central library?", what are we to say 
to him? We tell him that we have undertaken 
a Five Year Plan costing about Rs. 2.069 
rrores; we tell him that we have got 55 
Community Projects; we also tell him that v/e 
have opened 11 laboratories, but if he were to 
ask: "where is your national library?", what 
answer can we give? We have to admit that 
we are fighting for priorities and 
unfortunately, learning has not that priority in 
the present set-up of our country. We are 
learning because we want to earn. Learning 
for learning has become a slogan of the dead 
past. So I would request the Finance Minister 
and the Minister for Education as well to 
exert all their influence and raise the amount 
of Rs. 2,069 crores by one crore, and make it 
Rs. 2,070 crores, and have one national 
central library in this country as early as  
possible. 

MR. DEPUTY CHAIRMAN: We have one 
in Calcutta. Perhaps *be hon. Member  does  
not know. 

SHRI T. R. DEOGIRIKAR: But my 
conception of library is different from yours, 
Sir. I am dreaming that we should have a big 
building in the centre of which the mother of 
languages—Sanskrit literature should be kept, 
and there should be 14 buildings. where the 
literature of all ine recognised languages 
should have a place. Each language which we 
have recog- 

nised should have a different block. But 
English should not be excluded,, nor the 
foreign languages. If we have such a library, it 
will be a glory to our country and it will also 
help the authors and the general reading 
public. So if this one item is taken up by the 
Government and a national central library is 
established, I think the future generations will 
bless them find they will not say that India is 
being made a nation of shopkeepers and agri-
culturists and peasants. If we want to-get 
away from this blame of the future generation, 
I would pray Government to have this 
national central library as early as possible. 

Then, I have one or two more suggestions to 
make. The Bombay Government has 
undertaken publication of old books. They 
have brought out the works of Tuka Ram and 
have priced it at Rs. 5. It consists of three 
volumes. I would request Government to 
undertake such works if they possibly can. 
And my last suggestion is, and I am talking 
about the Bombay Government of the British 
days. As soon as the British Government 
settled in this country, they did two or three 
things. The old Sanskrit works were revived; 
District Gazeteers were published; and • 
though I cannot say for the whole country, but 
as far as Bombay is concerned, they brought 
out dictionaries -which  are standard even  
today. 

SHRI K. S. HEGDE: Also in Madras-.. 

SHRI T. R. DEOGIRIKAR: So I would 
request the Government to recast these old 
dictionaries and bring . them up to date and to 
have District Gazeteers if possible. I tell you 
there is nothing but praise for these works 
which were done previously by the British 
Government. So we should recast them and 
bring them up to date.. These are some of the 
suggestions which I want to make. At least mv 
suggestion about dictionaries and District 
Gazeteers should be taken up at once by 
Government. Sir, I support the resolution. 

SHRI KISHEN CHAND  (Hyderabad): Mr. 
Deputy Chairman, Sir, while I am? 
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[Shri Kishen Chand.] in full sympathy with 
the idea underlying this Resolution and fully 
support that authors in various languages 
should be given every help to enrich our 
literature, I beg to submit that any type of 
Government help, any support financial or 
otherwise by Government, is not going to 
develop the literature of this country. I submit, 
Sir, that there are certain fundamental and 
basic factors which are retarding the progress 
of these languages in our country and unless 
and until we set right those fundamental 
defects in our social, educational and pol'tical 
life of the country, no amount of Government 
help, no amount of 1 Government subsidy, nor 
the appointment of a Commission is going to 
prop up these languages which, in spite of 
their rich heritage, are decaying at present. 

In my opinion, the main problem is first of 
all the standardisation of our languages and 
their separation from the dialects. Though we 
recognise only 14 principal languages in our 
country, there are hundreds of dialects and I 
sometimes wonder that instead of reviving 
these principal languages, there is a harmful 
tendency of reviving the dialects. Hindi is the 
principal language of this country and yet 
instead of supporting Hindi efforts are ma le 
to revive some dialects in Eastern U.P. or 
Western Bihar or even in the Punjab, which 
are doing a great harm to the national 
language of India. 

So I come to my three principal suggestions 
which are very essential for reviving these 
languages. You cannot keep any language 
going until there is a demand for its literature. 
And whfit is the demand for literature in the 
country in these languages? These languages 
are not prescribed in the universities or in 
High Schools es compulsory subjects. They 
are in most universities just optional subjects. 
95 per cent, of the students do not take these 
languages as compulsory subjects. In the 
Government offices, the local languages are 
not used except -^t  the  village  level   for  the  
keeping 

of village records. In common social talk, in 
cinemas, in libraries, due position is not given 
to these languages. How is it possible to 
encourage these languages and promote their 
literature? A haphazard solution is not right 
and will not really lead to any results and I 
would suggest certain concrete things. 

If we really want these languages to 
flourish, we should first of all see what is the 
position of these languages from the point of 
view of their distribution? We have got about 
four or five principal languages in the 
South—Tamil, Telugu, Malayalam. Kannada 
and Marathi. These five languages are spoken 
in the South which has a population of 12 
crores and which consists of the Madras 
Presidency, the Bombay Presidency, 
Hyderabad, Mysore, Tra-vancore and Cochin. 
The population of these areas is nearly 12 
crores and these five languages are spoken 
there. Then there is West Bengal and Orissa 
with a population of nearly four crores and 
two principal languages—Bengali and Oriya. 
And then we are left with about 20 crores of 
our population speaking principally Hindi and 
many variations of this language, for instance, 
Punjabi, Rajasthani, Maithili and so many 
other dialects; but the principal and main 
language spoken by these 20 crores is Hindi. 
This is the linguistic distribution of our popu-
lation. I really admire the national spirit of the 
people in the South that they very gladly 
accepted Hindi as the national language of 
our country. It was a great sacrifice on their 
part and we should welcome it. and we should 
keep that in view when we enforce the claim 
of Hindi on the entire population of this 
country. It should not be a question of forcing 
the language. I find several hon. Members 
here trying to force the Hindi language on 
others who do not understand it, by speaking 
in that language and ignoring the sentiment of 
those who cannot understand it. Instead of 
doing that, we should really create such a big 
literature in Hindi and enrich that language in 
such different ways that out of sheer desire, 
those  whose mother tongue  is 
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not Hindi, may start learning it. Let the 
compulsion come from their own voluntary 
desire and not from Government level, and 
not by the help of the Constitution, because 
that type of compulsion is not going to help 
Hindi or its propagation. On the contrary, 
many people are going to oppose it and 
thereby retard it from spreading. 

Everybody cannot be a linguist, and we 
should so redistribute our social life and our 
political life that any individual person is not 
required to learn a large number of 
languages. We lightly say, "Oh, people in 
E.irope learn several languages. What is the 
harm if any countryman of ours learns 
English, Hindi, and three or four regional 
languages like Tamil, Tr-lugu, Malayalam?", 
and so on and so forth, and add Sanskrit on 
top of it. As if it is very easy for every one to 
learn six languages! 

Therefore, Sir, we should first of all insist 
that our countrymen are exr pected to learn 
only three languages at the utmost, and these 
three languages should be Hindi, which is the 
Rashtra Bhasha, English, which is the 
international language, and only one local 
language which should be the mother tongue. 
If we restrict it to these three languages it will 
be possible to encourage and continue the 
teaching of these languages right up to the 
highest level. 

Sir, this question is immediately connected 
up with the question of linguistic provinces. It 
is unfortunate that in such a simple resolution 
that question comes in, because in a multi-
lingual State you have many regional 
languages, and if every individual were to 
learn all the regional languages, he would 
have learnt so many regional languages that 
he would have no time for Hindi and English. 
So. naturally, first of all, we have to make 
uni-lingual States in this country. Secondly, 
the court language of that uni-lingual State 
must be the regional language. Thirdly, in the 
educational system we have to so adjust it 
that all school education is imparted in the 

regional language, that the regional language 
is taught as a literary subject up to the school-
leaving stage. If we insist on that, we shall 
have created a market for the literature of our 
country. When we have taught these 
languages as compulsory subjects, it means 
people will continue to read them and there 
will be a demand for their literature. At the 
university stage also, I would like a division 
of the university education into two parts: 
education up to B.A. degree and post-
graduate education. I would like that the 
graduate education should be carried on 
through the medium of the regional language 
alone. The postgraduate education may be 
through the medium of Hindi or English. But 
the teaching up to B.A. degree must be in the 
regional language. 

Sir, there is another big handicap ■ to the 
growth of these languages, and that is the script. 
The sound of alphabet is exactly alike; there is 
absolutely no difference. When we come to the 
script, there is a vast difference. Every language 
has its own script. The actual learning of the 
alphabet may not take more than a few days, but 
if one wants to do fast reading, it riay take even 
two years' time to master the script of any 
language. Therefore, if we are really sincere in 
our desire ■ for the growth of our languages in 
this vast country, there is only one way, and that 
is a common script. I do not know what that 
script will be. The Constitution prescribes the 
Deva-nagari script. But any script which is 
commonly agreed vipon by all the principal 
languages of the country srrould be imposed. 
Until we agree upon that script—be it the 
Devanagari script or the Latin script or a mixture 
or a re*-vised script—it will not be possible to 
create a love of literature. If we adopt one scr'Dt 
at least the whole rrobiem of linotype machine or 
monotype machine or typewriting machine or 
shorthand will be solved and we can I imagine 
the amount of saving that it will lead to. With 
only one script we will be able to print all the 
literature at the most economical price. When the 
script is the same, and the source 
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languages that is Sanskrit Is the same, it 
will be far easier for our countrymen to 
learn various regional languages and help 
all the literatures  in  their  development. 

In conclusion, I support the spirit of this 
Resolution, but I submit that until and 
unless these fundamental defects are 
removed, no kind of Gov-■ ernment help 
will assist in solving the problem. 

SHRI  KANHAIYALAL   D.  VAIDYA 
(Madhya Bharat): 
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[For English translation, see Appendix  IV, 

Annexure No. 148.] 

SHKI S. MAHANTY (Orissa): Mr. Deputy 
Chairman, though I welcome the spirit of the 
Resolution, still I am not in perfect agreement 
with many of the provisions of that 
Resolution. Sir, it is a misfortune that after we 
got our political independence, when we 
expected an efflorescence in our national 
literature, a period of decay set in mostly in all 
provincial literatures. I myself am an author 
end I can speak with some amount of w.iho-
rity so far as the Oriya language ond literature 
are concerned. Sir. after we obtained 
independence, not a single work of major 
importance has been published in that 
literature. The same thing holds good about 
the Bengal literature also. All those talented 
writers who flourished before the war, in the 
post-war period, most of them' have relapsed 
into inactivity or silence; 
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best patron to inspire authors to produce 
major works of importance, J would invite the 
attention of the House to the golden period of 
Sanskrit literature, the Gupta Period, and I 
•would also invite the attention of the House 
to the Golden Age of English literature, the 
Elizabethan Period, and :the Renaissance 
Period in Continental literature. If we analyse 
the guiding trends of those periods, what do 
we find? A spirit of revolt permeated the 
minds of those creative and powerful 
thinkers. So, a living literature cannot te 
brought into being by mere spoonfeeding by 
the State. On the other hand, there is a danger 
there in that it might lead to regimentation, 
and that ■ is my complaint against the 
present-day Soviet literature. 

SHRI K. RAMA RAO: Nobody has 
suggested regimentation. I only want a 
commission of enquiry. 

SHRI S. MAHANTY: When the State 
comes in and patronises the authors................  

SHRI K. RAMA RAO: The whole criticism  
on  that  side  is  wrong. 

SHRI S. MAHANTY ..........there is every 
chance that the authors would be asked to 
Droduce so many pamphlets on the Biver 
Valley Projects or the Community  Projects. 

SHRI K. RAMA RAO: You suffer from 
suspicion. 

SHRI S. MAHANTY: The hero of a drama 
or a novel would be an engineer as we find 
today in the Soviet literature, and we would 
not any more find those noble characteristics 
that we find in the heroes and heroines of our 
glorious  Sanskrit  classical  literature. 

Now, I am in perfect agreement with ■my 
hon. friend, Mr. Rama Rao, when he says that 
a Commission of Enquiry should be 
appointed to go into the present conditions of 
the various provincial literatures. I think it is 
long overdue. The present condition is due to 
the fact that nowadays authorship has  been  
turned     into  a  commercial 

31 C. S. D. 

pursuit. Writing a book has been equated to 
an industry like biscuit-making or bread-
making. 

Another point has been raised in the course 
of this debate, and that is about Hindi. I do 
not know how the question of Hindi came in 
at all. Sir, I am a great admirer of that 
language. I am in perfect agreement with 
those who feel that Hindi should be the lingua 
franca of India. We often feel awkward in 
exchanging our thoughts in a language which 
is alien to us, but at the same time it should be 
borne in mind that, if we analyse the linguis-
tic history of India, even in the days when 
Sanskrit was at its zenith, many of the edicts 
of the Emperors were inscribed in the 
regional languages. So, were the edicts of 
Ashoka. Buddha, the great preacher of 
Buddhism, preached his religion not in 
Sanskrit. He had to take recourse to the 
provin--cial dialects and literatures. And we 
find that even in the hey-day of Sanskrit 
literature so many languages like Magadhi, 
Sauraseni, Paisachi and a host of others were 
prevalent. If we turn our attention to Sanskrit 
drama, what do we find? Though Sanskrit is 
used for educated characters, for women and 
rustic characters, Prakrit is used. The Bharat 
Natya Satrain clearly laid down this rule of 
dialogue writing, which was followed by 
poets like Kalidas. Therefore, you cannot say 
that Hindi should be enriched at the cost of 
the other provincial languages. 

SHRI N. S. CHAUHAN: It is quite wrong; 
nobody has said it. 

SHRI S. MAHANTY: Yet how can you 
explain that while vast sums are being spent 
for patronising Hindi and Urdu, no other 
provincial literatures are getting any 
consideration? If you say that Hindi should be 
the lingua franca of India, I have no objection 
and it is all right if any amount of money is 
spent on it, but why Urdu? Urdu is only a 
provincial language. 

SHRI N. S. CHAUHAN (Uttar Pradesh): 
Urdu  is  a   style  of Hindi. 
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is not a provincial language. 

SHRI   S.   MAHANTY:     It   has   been 
accepted  only  as  a regional language but still 
vast sums of money are being spent on 
patronising the Urdu language. It may be  that 
some  persons  in authority have a fascination 
for Urdu, but  at  the  same  time  they  must  
remember   that   others   also   have   their 
own    fascinations    for    their    mother 
tongues. So   also,   when  you  say  that 
Sanskrit is  a rich and ancient language, I have 
no quarrel with it, but we should   not   at   the   
same   time   forget Tamil   literature   which   
is   as   old   as Sanskrit. Perhaps it is older 
than Sanskrit.    Therefore  if  we go  into  
these controversial   matters   about   different 
literatures, we do not know where we will end. 
We have to discuss the subject  with  a  
scientific   accuracy  which it abundantly 
deserves. So far as  the limited    question    
goes    whether    the State should     extend  its  
help  to  the growth   and   development   of   
Indian literature,  I am  in perfect  agreement 
with the author of the Resolution, my esteemed 
friend, Mr. Rama Rao. I am deeply  conscious   
of  what   the   Soviet Government has done in 
this direction. The  other     day  I  was  reading  
that Manchuria  had   no     literature   of   its 
own, but after the Soviet Government took   it   
over,   they   gave   it   not   only a language of 
its own but also a literature.     Today,   
Shakespearean   tragedies   are   being     
translated   into   the Manchurian   language   
and   are   being staged   there.     It  is   a   
great  achievement. Therefore, so far as it does 
not end  in regimentation,  I  arrv in agreement 
with    the view that    the State should   do   
something   to   enrich   our literatures. In this 
connection, I should commend the action of    
the    Madras Government who, some years 
ago, in.-stituted    Poet    Laureateships    in    
the different regional literatures in Madras, 
which   encouraged   many  authors   and 
wTiters  to  produce     works   of  major 
importance.     Here,   I   should   like   to plead   
that   the   Government  of  India also   should  
do  some  such thing  not only   for   the   
progress   of   the   Hindi language but also for 
the progress of 

the different provincial languages, the 
important works in which can be subsequently 
translated into the Hindi language so that it 
might provide us. a vehicle for a better 
understanding of each other and pave the way 
for our mutual understanding and thus make 
Hindi the lingua franca of the country. And I 
look forward to the day when Hindi will be 
the lingua franca of the-country, enriched by 
the best products of Indian thought and 
creative genius. 

THE DEPUTY MINISTER FOR NATURAL 
RESOURCES AND SCIENTIFIC 
RESEARCH (SHRI K. D. MALAVIYA) : Mr. 
Deputy Chairman, I thank the hon. Members 
of the House for the very instructive debate on 
this Resolution. The House is aware that this 
Resolution was tabled in the last session, but 
as it was not high up in the ballot, we could 
not get the opportunity of discussing it. I am 
glad that this time the Resolution has been, 
before the House, and has had ample 
opportunities for discussion. I am especially 
glad that the Resolution was moved by one 
who could speak with some authority. I read 
quite carefully the whole speech of the mover 
and also those of the other hon. Members and 
would like to offer my comments 

on them  later  on. But first  I 11 
A.M. would like to    submit before 

the House all that the Government 
have done in this connection so far to 
stimulate and promote the cause of literature 
in the various languages of the country that 
are listed in our Constitution. Let me frankly 
confess that it is not my job to offer comments 
on various aspects or merits of literature and 
languages and the evolutionary processes that 
have led to types of growth of our languages 
and literature. What is required of me, 
perhaps, is to deal with all those steps that 
have been taken and ought to be taken to help 
the cause of languages and writers and to 
promote cultural unity of the country by 
integrating our efforts. 

The House .may remember, as for back as 
1951, a Conference of Letters was convened 
by the Government  of 
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India which was attended by representatives 
of State Governments and also of leading 
literary organisations and eminent writers of 
the prominent languages of India. The perusal 
of the proceedings of that Conference and the 
subsequent Resolution of the Government 
(which was dated the 15th December 1952) 
which was to implement many of the 
decisions of that Conference, and of some 
steps already taken in this connection, will go 
to show that the purpose of the Resolution 
before the House is being met substantially by 
that Government Resolution. Firstly, a 
National Academy of Letters known as the 
Sahitya Academy is very soon to be created 
by this Resolution with its headquarters at 
Delhi. As will be seen the object of the 
Academy is to develop and foster Indian 
languages and literature and promote the 
cultural unity of the country and to maintain a 
high literary standard. This Academy is the 
most representative body including State 
representatives and other distinguished 
literary men and writers. The House should 
agree with me that this is by far the best way 
to handle such an important matter. In this 
connection I am glad to announce that the 
Government have already taken a decision 
and they have chosen the Prime Minister as 
the Chairman of this Academy. The President 
has also given his approval and we hope that 
in the next month or a few weeks more, say in 
June, the Government may be able to 
announce the constitution of the Academy. 

The functions and the constitution of the 
Academy have been clearly laid down in the 
Resolution and I feel there is hardly any point 
mentioned in the Resolution moved by my 
friend Mr. Rama Rao that has not been 
covered by that Resolution except, of course, 
a few which emanate indirectly from the 
Resolution with which I propose to deal later. 
It is expected, therefore, that the activities of 
this Sahitya Academy will satisfy the 
need^and aspirations of all leaders of 
literature and languages in the country, and 
those interested in the promotion 

of language. The need for the appoints ment 
of a Commission to enquire into the present 
condition of literature, therefore, does not 
exist now, for the Academy possesses the 
basic background of the conditions of 
literature and languages around and as such 
can make a rapid survey of the problems and 
deal with them objectively from the point of 
view of getting them implemented. Moreover 
the All India Conference on Letters held in 
March 1951 and the Committee to draft the 
constitution for the Academy of Letters have 
already gone into the matter and Government 
have already taken certain concrete steps to 
achieve the objects aimed at in the 
Resolution. It will, therefore, be proper for 
me first to deal with them point by point and 
very briefly comment on the various parts of 
the Resolution and compare it with what we 
have already done and the steps that we 
propose to take in the very near future. 

With regard to the Preamble, I have 
already said that it is no longer needed after 
the constitution of the Academy. I also quote 
here what the Minister of Education said in 
this connection at the time pf the opening of 
the Preliminary Conference which took the 
decision to constitute the Academy. The 
Minister of Education said: 

"I have already said that one of the first 
duties of an Academy of Letters would be 
to survey and investigate the literature 
which now exists in all the Indian 
languages. This is necessary so that we 
may know exactly what has been achieved 
in the Indian languages, and what remains   
to be  done." 

This principle of survey and detailed 
investigation of languages has been accepted 
by the Resolution on the Academy. We will 
thus see that the more important basic factors 
were gone into by the prominent literary men 
of the country and their suggestions  
obtained. 

It   will   therefore  be,   perhaps,   now 
waste of time. I am only stating this 
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all those factors have been gone into and 
because Government have already taken a 
decision in this connection, perhaps it will be 
more appropriate now to start at once with ihe 
work that faces the Academy rather than 
constitute a Commission and give them a 
long time to go into those questions that have 
already been examined. 

With regard to the recommendatioru which 
have been mentioned in the Resolution by my 
friend Mr. Rama Rao. I would like to deal 
with them am; by one. As regards the first 
recommendation i.e., helping authors, finan-
cially and otherwise, in order to give them 
leisure for literary work and to enable them to 
publish and sell then works for reasonable 
profit, I beg to state that this is covered by 
item 3(b) of the Resolution on the Academy. I 
would read paras (iii) and (v) of. para 3(b) to 
refresh the memory of the  House. Para    (iii)   
says: 

"to assist associations and individuals in 
publishing literary works, including 
bibliographies, dictionaries (bilingual or 
multi-lingual), encyclopaedias, basic 
vocabularies etc. in the various Indian 
languages literary journals, reviews, lists of 
publications." 

Para  (v)  says: 
"to award prizes and distinctions and to 

give recognition to individual writers  for  
outstanding  works." 

This recommendation of the Resolution is 
fully covered by this part of the Resolution on 
Academy viz., ( i i i )  and (v) of 3(b). As 
regards the awarding of prizes, a grant of Rs. 
10,000, as the House will be aware, has been 
given to the Sahityakar Samsad, Allahabad, 
for helping poor Hindi authors. I am just 
stating some of the activities thai the 
Government have already taken for 
promoting some of the items mentioned in the 
Resolution. Besides this. Government have 
approved a scheme for giving grants of Rs. 1 
lakh annrally 

to eminent persons in the fields of literature, 
art etc. who may be in indigent 
circumstances. I do not want to comment on 
the differences that exist on this question of 
helping authors from Government coffers. 
Hon. Members here who have taken part in 
the debate this morning or the other day have 
expressed views on this or that side of the 
question. I will only request the House to 
appreciate the spirit in which such a decision 
ha 5 been taken by the Government for prcv-
moting literature by announcing prizes or 
giving help to institutions or creating funds 
for helping authors who ar? in   indigent   
circumstances. 

With regard to parts 2 and 3 of the 
recommendation of the Resolution, I will deal 
with them later on at the end of my speech. 

With regard to the fourth recommendation 
of the Resolution—Transit tion of classics as 
well as modera books. Indian or foreign, into 
the various languages of India, I beg to state 
that this is covered by item (ii) of paragraph 
3(b) of the Resolution of the Academy of 
Letters. It is to encourage or if necessary to 
arrange for the translation of literary woiks 
from one Indian language into others The 
Government of India, have, in this connection, 
also a scheme to award prizes for translations 
and original works in Hindi of outstanding 
merit and we are quite ahead in this scheme. 
The books have been received and prizes may 
soon be awarded. The House may be 
interested to know the details of these prizes. 
There are three prizes of Rs. 3,000 each for 
the besr translation into Hindi from other 
languages. These three prizes wili be for 
poetry, drama and fiction and general 
literature. Similarly there are four prizes of Rs. 
2,500 each for the best translation from other 
languages into Hindi, of text-books of 
hif?tory. geography and civics at the school 
and post-school levels. Then there 's one prize 
of Rs. 1.000 for the best book in Hindi of 
child literature. Thesv? prizes are open to any 
living author for any book, up to the 31st of 
December  1952.    The books may have teen 
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received by now and Government would soon 
make their announcement. Of course, this is 
only a modest beginning and I appreciate what 
some of the hon. Members have suggested in 
this connection. There is great necessity for 
translating literature from one language of the 
country to another and in this connection the 
suggestions made by Shri Dinkar and 
Kakasaheb the other day and what was 
mentioned this morning by my hon. friends, 
are very valuable. I do admit that this is very 
important work and 1 hope that the academy 
will be .e.zed of this important problem, of 
encouraging other language literature and 
translation into other languages and something 
could be done by the Academy. 

With regard to the fifth recommendation of 
the Resolution, namely, the producing of 
original literature and books, I may specially 
draw attention to item (vi) of paragraph 3(b) 
of the Resolution on the Academy which 
deals with the question of promoting research 
in Indian languages and literature. The 
Government, however, have already taken 
steps in so far as this is possible. Grants-in-aid 
are made from time to time to various 
linguistic organisations as has been mentioned 
earlier and annual grants also have been set 
apart to encourage the promotion of literature 
in Indian languages. In this connection I 
would name only a few institutions that are 
receiving grants from the Government for 
original works as well as for promotion of 
translation and literature. There is the Hindi 
Sahitya Sammelan of Allahabad, then the 
Prachya Vani (Institute of Oriental Learning), 
Calcutta, The Akhil Bhartiya Hindi Pari-shad. 
the Vaidika Samshodhan Man-dala of Poona. 
The Hindustani Prarhnr Sabha, Wardha. the 
Lingustic Society of India. Calcutta. And 
there are many more   institutions. 

With regard to the sixth and seventh 
recommendations of the Resolution, they 
also deal more or less, with ihe sam» p^nert 
With that I will deal generally later on. 

So far as recommendation eight, i.e. 
nationalisation oi production 01 textbooks 
from the lowest to the highest classes of 
schools, colleges and universities is 
concerned, I should like to point out that 
Education being a State subject, we cannot but 
give all freedom to the State Governments, to 
do as they choose besi in this matter. It is they 
who have to take the initiative with regard to 
this matter. The Provincial Governments 
should welcome suggestions for improvement 
in the present state of affairs, so far as the 
publication of text-books is concerned. A 
committee of the Central Advisory Board of 
Education examined this question of 
publication of textbooks and they 
recommended tc the Board the pooling of 
resources in production of text-books as 
between States with common language and 
needs. This recommendation was forwarded 
to the State Governments for their 
consideration and adoption. I submit that we 
could not do more than that. I am glad to state 
here that most of the States which have a 
common language and also common needs 
with regard to text-books and their publication 
generally appreciated these proposals of the 
sub-committee of the Central Advisory Board. 
We do not know how they are going to 
implement this suggestion which has been 
made by the Central Government. But I hope 
that the State Governments will give very 
serious consideration to this recommendation 
made by the Central Advisory Board, of 
pooling their resources and efforts to publish 
textbooks in the language common to the 
States. So far as Part "C" States are 
concerned, they rely mostly on the 
neighbouring States for their textbooks. 

With regard to the ninth recommendation, 
i.e., the collection of public donations, in co-
ooeration with private effort and so forth. I 
am afraid Government cannot commit 
themselves just now to the creation of a 
general fund in co-ooeration with the State 
Governments for the general purposes set out 
in the Resolution.    But if the 
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initiative in this connection, we will be glad 
to consider them and then it will be lor us to 
consider how best to dovetail the efforts of 
the State Governments, the Academy and the 
Centre. But as I said, the initiative must come 
from the Academy first. 

But now I would like to refer to a few 
points raised the other day in some of the 
speeches. I think I have already met most of 
the points raised by the hon. mover, except 
the subject of copyright to which also I will 
come later on. 

The points made by Prof. Malkani the 
other day are—that there should be a body of 
experts in literature who should be available 
to guide budding writers in regard to their 
writings. I think this can be done 
appropriately, not by Government, but by the 
Academy of Letters to whom the matter will  
be referred. 

His second point was that Government 
should undertake the translation of books and 
the starting of libraries on a vast scale, as in 
United States of America. Well, for the 
translation of books provision has been made 
in the functions of the Academy of Letters 
and I have already stated what the 
Government are doing in this connection to 
encourage this type of work. As regards 
libraries, it is primarily a matter for the State 
Governments: But the Government of India 
have also a Five Year Plan in this connection 
in which they propose to systematically help 
the State Governments if they create a service 
of chain libraries. Whatever steps will be 
taken in this connection, will receive a 
systematic consideration from us through the 
Five Year Plan. 

The third suggestion of Prof. Malkani was 
that the medium of instruction in all schools 
should be the regional language, that Hindi 
should be the State and National language and 
that English must be given up. These questions 
are being considered already at various  stages  
and ir   various ways.     | 

Lastly I deal with the general question ot 
giving protection to aumois as against the 
greedy publishers and the protection of the 
rights of the authors. 

This, Sir. brings us directly to the 
second and third recommendations of 
the Resolution that is amending the 
laws of copyright and promotion of 
special legislation for protecting the 
rights of playwrights, in re 
gard to their publication as 
well      as    ■ production      of their 

plays in the stage. As regards copyright, India 
is governed, as the House is aware, by the 
Indian Copyright Act, 1944 which is just an 
extension of the Copyright Act of U.K. of 
1911. I would invite attention of the House to 
sections 1, 2 and the first schedule of the 
Copyright Act of 1914 as applicable to British 
India which defines the term copyright and 
specifies the various infringements. In these 
sections. Sir, protections are conferred on an 
author but unfortunately many ot them, 
through their ignorance of the provisions of 
the law, have not been able to take protection 
against unscrupulous publishers. It is expected. 
Sir, that now. in the changed conditions, the 
authors will be more careful about the 
provisions that are made in the law for them 
and will take help of those provisions to 
protect themselves against unscrupulous 
publishers. An amendment of this Act has now 
become necessary partly due to the 
inauguration of the Indian Republic and also 
partly in order to bring it into conformity with 
the Berne Convention which was recently 
revised at Brussles and its ratification by India 
was approved by both the Houses of 
Parliament. The question of amending the 
Indian Copyright Act is already under active 
consideration and we have obtained 
suggestions in this connection from the 
various States. There was previously a 
proposal to institute a Government sub-
committee which will go into all these 
suggestions that have been received from the 
various State Governments with regard to 
amending the present Copyright Act but as we 
examined the    suggestions that came 
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from   the  State   Governments   depart-
mentally, we saw that perhaps it was not 
necessary that a Committee should be 
constituted and time wasted on it. We have, 
therefore, taken a decision .ourselves   and  
instructions   have  been issued to the Law 
Ministry to draft the amending Bill on the 
selection of sug-£estions that have been 
received from the  State  Governments.     It   is   
hoped that the necessary amendments will be 
carried out very soon and the exploitation of 
authors will thereby vanish to a very great 
extent. The objectives of the various 
suggestions in this connec lion are quite 
laudable and the Government are in full 
sympathy with what has been said in this 
connection. What is needed, Sir, is a careful 
consideration in consultation with all concerned 
and to decide whether to fall in  line with the 
Universal Copyright convention which had 
been proposed by the UNESCO recently or to 
remain within the  four   walls   of   the   latest   
ratified -Brussles   Convention  which   was  
done in 1948 and which had been approved by  
the  Parliament. I  would  not  take the  time of 
the     House much longer than is necessary and 
will quote only two relevant suggestions made 
by the Two Conventions and then the House 
will  be able to know why some consideration is 
required before we come forward with any 
specific suggestions. Now, the Universal 
Copyright convention says in clause  (4)   that 
the term of  protection   for     works  under  this 
Convention shall not be less than the life-time 
of the author and twenty-five years   after   his   
death   whereas   the Brussles    Convention,   
which   I   shall quote now,  says    that the 
protection granted   shall  be  for  the  life-time  
of the   author  and   fifty  years   after   his 
death. There are naturally many consequences 
which flow from this important  provision   of  
both  these  Conventions. Similarly,  about  the  
translation rights, the Two Conventions make 
distinctly  different  recommendations.' We 
thought it, therefore, best to give careful   
consideration   to  both   these   Conventions,   
and   after     that   alone   we considered it 
proper that an amending "Bilf ought to be 
brought forward. So,   < the amending Bill that 
we propose to 

bring forward will be with a view to amend 
the old Copyright Act of 1914 uiid it will be 
the result of our careful consideration as to 
which Convention we should accept, whether 
the universal UNESCO one or the Brussles 
Convention. 

I have nothing more to add except to say 
something about the few points that were 
made out this morning. With regard to 
regimentation of literature, I entirely agree, 
Sir, that this tendency must be deprecated 
and, as far as I could understand, neither the 
mover of the Resolution nor the authors of 
this Academy thought or conceived of any 
stage, any condition in which regimentation 
of literature could be brought about. 

Sir,   I   welcome   many   of   the   sug-
gestions  that  were made  by my hon. friend  
from  Bombay,  Mr.  Deogirikar. I hope the 
House will give consideration   to   them. So   

far   as   standardisation   of  literature   is     
concerned,   he made out certain points with 

which I personally very much agree and I 
hope that if the House appreciates what he has 
said it will realise the difficulties with    regard    

to    nationalisation     or standardisation   in  
text-books   or   literature. The hon. friend 

from Bombay ought  to   know,   as  has  been  
pointed out by the hon. the Deputy Chairman 

that there is already a Central Library. Of 
course, his ideas have not yet been 

incorporated   in  that  Institution. I   do not 
think it is very practical now for us  to  create   

such  a   division  on  the basis  of fourteen   
languages  listed  in the Constitution but we 

are trying to build up a pretty good library and 
I would  advise my hon. friend to take the     

opportunity    when    the     House adjourns to 
go to Calcutta and I hope he will be delighted 

to see the collections that are there in the 
Library. I have nothing more to say except 

lastly, to  mention  something which may not 
be  very relevant. I  would  only  point out   
that   the   problem   today   perhaps is    to   

devote   more    of   Government energy    to   
literacy    activity   in    the country rather than 

to literary activities   although   I   have   
never,   for   a 
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that the intention of the mover should not be 
given the promptest attention. I hope the 
House will realise that Government is already 
quite active in giving fullest consideration to 
the various proposals before the House and I 
would request, therefore, that the hon. the 
mover might consider withdrawing his 
Resolution. 

SHRI C. G. K. REDDY: Which has already 
been  arranged. 

SHRI RAMA RAO (Madras): Mr. Deputy 
Chairman, before I pay my respectful 
attention to the speech and the points raised 
in that speech by the Deputy Minister, I 
should like to offer a few observations on the 
various points raised in the course of the 
debate the other day and today. I am afraid 
my remarks have got to be cursory and 
casual. 

Sir, there has been a good deal of 
confusion between language and literature. 

MR. DEPUTY CHAIRMAN: You have 
only fifteen minutes, Mr. Rama Rao. 

SHRI RAMA RAO: Well, I can reel off 
words, but there is always the trouble about 
the reporting. I cannot give   them  so   much   
of  trouble. 

Sir, my friends have got confused between 
language and literature. If they had not got 
into that confusion, they would not have 
discussed, among others, dictionaries, 
standardisation of language,  Hindi  and nonr-
Hindi. 

Next, an author need not necessarily be a 
creative author of the type of Kalidas or 
Shakespeare. If I translate any of the classics, 
I am also an author. 

Then a good deal has been said about 
Sanskrit. I am not against Sanskrit. I am only 
saying that the relationship between Sanskrit 
and the living Indian languages of today must 
be like the relationship      between      Rama      
and 

Parasurama. As soon as Rama saw 
Parasurama, he attracted all his strength from 
him. I want every Indian language to take the 
best out of and to rise to the height of San-
skrit. In this democratic age, we must. deal 
with the language of the people. Let us give 
up some of our old, pet predilections. I am not 
here discussing. the future of English vs. 
Hindi. They concern me the least, because I 
did; not  raise   that   question. 

Much has been said about author's 
independence. I did not say a word on this 
topic in my speech on the Resolution. I am not 
in favour of regimentation. I only said that 
there were a number of topics for the proposed 
commission to discuss and I suggested that 
giving help to authors, might be discussed 
also. If some-authors do not want it, it does 
not follow that some other authors will not 
want help. The other day Dr. Sampurnanand, a 
prolific writer and a brilliant intellectual, 
addressing Hindi writers in Allahabad, said 
that the time had come when authors would 
have to seek the support of the State. I make a 
gift of this confession of a leading Minister of 
U.P. to this House, so that those of my friends 
who are finicky and excessively conscientious 
on this subject might sit down and think it 
over further 

There are authors and authors. Sri K. M. 
Munshi, drawing his income mainly from the 
bar, may not bother about his income from 
literature, though the income from his books 
has been superb. Our friend and colleague, 
Mr. Dinkar. on the other hand, will probably 
be happy to have some sort of help, if it does 
not compromise his independence. 

Where there is a Bhoja there is a Kalidasa. 
That age is gone. Today conditions have 
changed and we must have democratic 
patronage. If some people do not want to have 
patronage of any kind they are welcome to 
their views. Some authors may not care to 
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take  help   and   they  may  starve  and   1 die. 
Let   them  have   all   the   Satyam, Siwam 
Sundaram for themselves, as a Iriendly speaker 
has just now put it. 

You need not tell an Andhra about literary   
independence. Long   long   before  Dr.   
Johnson   wrote   his   famous letter    to    Lord    
Chesterfield,    which Carlyle describes as 
tolling the death knell of literary patronage in 
England, there lived  an  Andhra  poet,  who  re-
fused to dedicate his books to kings, and 
preferred  to starve. Some of the greatest lines in 
Telugu literature are written  by him.    Every  
Telugu  child knows them. By the way a friend 
who opposed  literary patronage, altogether a 
few months ago, has, however, suggested    
Government    helping    authors by   buying   
their   books   for   libraries. Does it not amount 
to indirect patronage? Why does he contradict 
himself? Prizes,   prizes,   prizes   all   the   way 
like roses, roses, roses all the way are asked  of 
or  promised by  our  Education Department to 
able workers. I am surprised that this should be 
considered  by  any  one  as  a  proper  way  of 
encouraging them. I can understand a Nobel 
Prize because it gives one international 
recognition. I can understand the   institution   
of   poet   laureateship. but  prizes,   Sir,   are  
not   the   way  to encourage merit. I did not get 
prizes in my college days because I was more 
interested  in receiving education than in 
receiving prizes. 

Sir, I now turn my attention to the speech of 
the Deputy Minister for Education. It comes 
to_ this; Government are doing everything 
possible for literature and we have only to go 
home and sleep. My charge is that in this 
department as in many other departments of 
the Government, there is no temper, no tempo, 
no timesense, no life, no vitality, no sense of 
awareness or of urgency. All the time the 
Deputy Minister was telling us about that 
magnum opus, that Academy Of Letters, 
produced by a department which functions in 
a vacuum. What is this Academy of Letters? 
My friend must not presume that I am 
ignorant of it. I have read about it; it does not 

interest me in the least. What is the use of 
"implementing" a thing which is born 
infructuous? The main consideration today is 
the democratisation of literature. A Nawab or 
a Raja sitting at the top may hold a mushaira, 
or a kavi sammelan, but does it help 
literature? 

AN HON. MEMBER: No. 

SHRI RAMA RAO: Our approach, and our 
experience go against the very conception of 
this academy. It is putting the cart before the 
horse. iiie terms of work of this Academy are 
unsatisfactory. Compare them with the details 
of my Resolution. Our Central Academy for 
India will moreover not do. Sardar Panikkar 
pointed this out in his radio speech sometime 
ago. We require several regional academies. A 
document was issued by the Ministry 
containing the "literature" about its Academy. 
It looked like a fraudulent company 
prospectus. Friends to my right may complain 
that there is nothing about leftists or leftist 
literature in the scheme of the Academy. I 
protest against this, if it is true. In matters 
literary, I have no party affiliations. 

In my scheme you will find there is absolutely 
no idea of and no provision for  governmental   
interference. In   regard to the last item of my 
Resolution I make it very clear that the Commis-
sion inquiring into this matter should examine 
how far private organisations might be helped  in  
a  strictly  official way or in an indirect way, or 
in any manner you please. In brief I am trying  
throughout  to  apply  the  sublime idealism  of 
Pandit  Jawaharlal  Nehru to our scheme of life 
generally and to-literature   in   particular.     
What   is   his idealism?    If you  go and ask him 
to-start a minor irrigation work, he will' say. "No, 
I want to start a major irrigation  work;  I  want     
to  get electric-power also out of it; I want to see 
that electric   power   reaches   every   cottage 
and  is  utilised   for  industry."    Sir,   I want     
the   Education   Department   to I   apply that  
idealism,  that  magnificent I   and  inspiring 
idealism, to Us work  of 1   nation-building. Let 
rivers of literature- 
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knowledge to every cottage in India. You 
cannot say that you have started the Academy 
and the Academy will promote the literature 
of this country. No; think big, act big. 
Propagate knowledge, proletarianise  
literature. 

Sir, the main purpose of my Resolution is 
to ask for an enquiry. You may not like some 
of the terms contained in it, neither am I 
responsible for all that it contains. Before 
putting in the .details I consulted a number of 
friends and they gave me suggestions. It is for 
you to plus, minus, multiply or divide, as you 
please. Here is only a list of suggestions. I 
want an enquiry into the condition of literature 
in the same way as the University Commis-
sion has enquired into the condition of the 
Universities and in the same way as the Press 
Commission is et> quiring into the conditions 
of the press. Let it invite memoranda, go 
round the country, collect evidence, talk to 
authors and publishers. And out their 
difficulties, codify important opinions, 
produce a report. Let Government place it 
before Parliament and ask for legislation and 
for finance. An academy, artificially 
engendered on top will not do. 

What is the function of a Welfare State? The 
ideology of a State or a people changes from 
time to time. A monarchical State, an 
aristocratic State, a mediaeval State, a modern 
State, a Soviet State all these have their own 
ideologies. Ours is admittedly a Welfare State. 
What are we doing for it? Are we laying the 
intellectual foundations for that kind of State? 
Matthew Arnold, in the latter half of the 19th 
century wrote "Culture and Anarchy". He threw 
a bombshell amidst smug Victorian England. At 
that time England was prosperous and 
Englishmen were happy. But he asked, "Was it 
all culture?" In spite of the magnificent 
examples before him of the melodious poetry of 
Tennyson and the sulphurous prose of Carlyle, 
he demanded that England should give up . her 
sanctimonious complacency over her material 
prosperity. 

He asked: "What about the soul of 
England?" I am asking: "What about the soul 
of India?" The Five Year Plan is there. Very 
good. It may give us more food and all that, 
but the Five Year Plan should also take care 
of the mind, the heart and the soul of the 
nation. 

Sir, I am very happy that the best support 
for my Resolution has come from the 
Communist Party. My friends, Mr. Bhupesh 
Gupta and Mr. Mazum-dar, found out what 
exactly I was driving at—the use of literature 
as a formidable instrument in the building of 
a nation, the shaping of a State. The Deputy 
Minister's speech does not at all attempt to 
understand this purpose of mine, which is 
embodied in the Resolution. 

Sir, I shall not bother to discuss the various 
other points which the Deputy Minister 
mentioned in reply to my speech or the other 
speeches in the House. But I would say that 
he has left out one very important matter. I 
will read out a quotation first, before I tell you 
its author: "So far as our culture is concerned, 
we are treading the same old path. We are 
proud of our past, but it is necessary for us to 
recognize that the world is a perpetual 
movement and nothing in it stands still and 
therefore, if we are not to lag behind but 
advance, we must take note of the experiences 
elsewhere, digest them and produce a great 
literature". Sir, these^are the words of Dr.  
Radhakrishnan. 

I am grateful to Dr. Katju for his 
intervention in this debate. As I heard him, I 
hoped he were our Education Minister. Sir, in 
my speech I mentioned about literary revivals 
coinciding with revivals in politics. I hope 
that the time is coming when there will be a 
great literary revival in this country in tune 
with the spirit of our political revival. The 
other day I was reading a book on literature 
and it said that the greatest literatures of the 
world had been produced by small countries 
like Israel, Greece, Rome and let me add,  
England. But India  is  an  excep- 
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tion. It is a great country which has produced 
a great literature. We have to  build on  the 
past. 

Now that the Education Minister has asked 
me to withdraw my ■ Resolution,—I shall,—
but let me thank the House for its very good 
response to the Resolution. The discussion 
has been exhilarating. I am sure we all 
■enjoyed it. We travelled into a realm where 
the sky is always blue and the willow is 
always green. I am proud that the Parliament 
of India has been ■discussing art literature 
and national monuments, I suppose the Upper 
House  is earning  its wage. 

Sir, may I conclude my speech with 
'expressing the hope, in the language -of 
Shelley, that this country will be greater in the 
future as it has been great in the past in 
respect of literature and all that makes for the 
glory >of the  fine  arts: 

"Another  Athens  shall  arise. And 
remoter time bequeath. Like  sunset to 
the skies, The  splendour  of  its  prime. 
And leave if naught may live, All   
earth   can   take   or   Heaven can 
give." 

MR. DEPUTY CHAIRMAN: Does the 
hon. Member press the Resolution? Or does  
he  withdraw  it? 

SHRI RAMA RAO: I beg leave to 
withdraw  it. 

MR. DEPUTY CHAIRMAN: Has he the 
leave of the House to withdraw the 
Resolution? 

SHRI C. G. K. REDDY: I would only make 
a submission, Sir. I suggest that hereafter 
when a Member moves a Resolution, it 
should be done in  all  seriousness. 

SHRI RAMA RAO: You don't charge me 
with lack of seriousness? 

SHRI C. G. K. REDDY: I do not say that. I 
wish Resolutions are pressed; otherwise   we   
discuss   it   merely   and 

no satisfactory answer, as was admitted by 
the hon. mover of the Resohv lion himself, is 
forthcoming. I would, therefore suggest that 
when Resolutions are moved, they may be 
pressed and a certain opinion of the House 
taken. 

MR. DEPUTY CHAIRMAN: You cannot 
force any Member. Rules do provide for 
withdrawal and a Resolution may be 
withdrawn by the leave of the House. Has 
jfhe leave of the House  to  withdraw? 

{Hon.   Members   signified   assent.) 

The Resolution was, by leave, withdrawn. 

SHRI S. N. MAZUMDAR: What about  my  
amendments,  Sir? 

MR. DEPUTY CHAIRMAN: They lapse 
automatically, when the main Resolution  is 
not  there. 

SHRI S. N. MAZUMDAR: I know, 
Sir. But in order to register my pro 
test........ 

MR. DEPUTY CHAIRMAN: Order, 
order. 

SHRI M. S. RANAWAT: When 
Resolutions are framed, I think, they should 
first seek the permission of the party leaders 
so that there may not be this kind of 
unceremonious funeral. 

MR. DEPUTY CHAIRMAN: We are not 
concerned with parties here. We are 
concerned only with the conduct of the 
business in accordance with the  rules  of  
procedure. 

RESOLUTION RE CHANGE IN NAME OF 
"LUSHAI HILLS DISTRICT"   TO   
"MIZO   RAM" 

SHRI R. THANHLIRA (Assam): Sir, I beg 
to move: 

"That this Council is of opinion that the 
name of the tribal area 'Lushai   Hills   
District*   specified   in 


